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SHRI KIREN RIJNIJU: Sir, Indo-Myanmar boundary is around 1,643 km. long.
Out of this, 171 km. 1s to be demarcated through boundary mechanism which both
India and Myanmar have established. There are nine border pillars which are to be
identified and which are to be put on ground. We do not have a border dispute. We
have an agreement. We have complete understanding. It is only the demarcation of

pillars, which are total nine in numbers.
MR. CHAIRMAN: Second supplementary question.

SHRI K. BHABANANDA SINGH: Sir, may I know if the controversial pillar,

No. 81, 1is also one of those pillars?

MR, CHAIRMAN: This is something connected with our relations with the

neighbours also. Please keep that mn mind.

SHRI KIREN RIJIIU: Sir, as you have said, this is a very sensitive issue
concemning our neighbouring countries. Some newsreport created undesirable situation
in the State of Manipur. We have carefully seen the report. The official team from the
Home Ministry along with the officials from the External Affairs Ministry as well as
Surveyor General of India visited that spot and found that the report which created
unnecessary tension was false. That i1s why I would like to assure the hon. Member
that as regards Border Pillar No. 81 and Border Pillar No. 82, there are some issues
relating to the subsidiary pillars. But the primary pillars which our Joint official

team visited were found to be okay and there is no problem on ground as such.

MR. CHAIRMAN: Now, Question No. 158. WeT @+ did #w¥ &l ¥l Are
there any supplementaries? Yes, Dr. Narendra Jadhav. .. (Interruptions).. You have
to understand that 1 am looking at every side and then trying to locate.
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(e S wi, o dodde <R @ 82
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faavor

(@) 3R (@) 8 Harerd | ol H Al gferd & ufatRc o gy anffiel @)
A AP & 33% Tb dgM & oIy Tl T WRPRI BT [ 04.090.2009, 22.04.2013
wd 21.05.2014 @1 gemel wa o) oy &1 99l U0 WReRT 9 qwy diwddal & Rad
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SRS, Wl U9, HERIY, ANNds, aifsen, afrars, Je T # 33% 4 dax 3
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GYAT I BRI BT IR 2

*158. [The questioner was absent.]
Reservation to women in police force

T*158. SHRI PRABHAT JHA: Will the Minister of HOME AFFAIRS be pleased

to state.—

{a) whether Central Government had advised States and Union Territories for
providing reservation to women in direct recruitment in police force against non-
gazetted posts right from the post of constable to the post of sub-mspector n all

the States and Union Territories;

{(b) if so, the details thereof;

T Original notice of the question was received in Hindi.
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{c) whether States have made any provision for providing reservation to women
in direct recruitment against non-gazetted posts in police force right from the post

of constable to sub-inspector as per the advice of the Central Government; and
{d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
{SHRI HANSRAJ GANGARAM AHIR): (a) to (d) A Statement is laid on the table
of the House.

Statement

{a) and (b) The Ministry of Home Affairs has issued advisories dated 4.9.2009,
2242013 and 21.5.2014 to all the State Governments to increase the representation
of women to 33% of the total strength of police personnel in the States. All the
State Govemments have also been requested to create additional posts of women
constables/sub-inspectors by converting the vacant posts of male constables. The
aim is that each police station should have at least 3 women Sub-Inspectors and

10 women police Constables.

Further the Central Government on 20.03.2015 approved 33% reservation for
women horizontally and in each category (SC, ST, OBC and others) in direct
recruitment of non-gazetted posts from constable to sub-inspector n police forces

of all the Union Territories.

{c) and (d) As per data received from Bureau of Police Research and Development,
as on 1.1.2017 the percentage of reservation for women in States Police ranges {rom
33% in Gujarat, Tharkhand, Madhya Pradesh, Maharashtra, Nagaland, Odisha, Tamil
Nadu, Telangana to 33.33% in Andhra Pradesh, 38% in Bihar. All Union Territories
have 33% reservation for women. Reservation for women in other States ranges
from nil to 30%.

Police 1s a State subject falling in List-II (State List) of the Seventh Schedule
of the Constitution of India. It 1s the responsibility of the State Governments to

provide reservation to women in direct recruitment in police force.

DR. NARENDRA JADHAY: Sir, the Ministry of Home Affairs has issued advisories
from time to time. It contains two provisions. One 1s 33 per cent reservation for women.
The actual position as reflected in the reply states that only ten States have met the
condition of 33 per cent reservation and all the remaining States have not fulfilled
this requirement of 33 per cent reservation. And the part (b) of my supplementary is

this. The advisories say that each police station must have three women Sub-Inspectors
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[Dr. Narendra Jadhav]
and ten Constables. But the reality is that, at the national level, less than one per cent

women police are in senior positions. My question is: Why is it so?
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SHRI MAJEED MEMON: Sir, I would ask the hon. Minister that out of

33 per cent of reservation for women in the police stations for constables, up to

sub inspectors, for the SC/ST, OBCs and others, how many Muslim women have

been given, if any, posts of constables and sub-inspectors till now?
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